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581
MINIS®RY OF INFORMATION AND

BROAL.CASTING (SHRI™ SUBODH
KANT SAHAY): (a) No, Sir.

(b) Yhe guestion does not arise.

Casualties of ULFA Activist in Assam

497. $HRI BHADRESWAR BURA-
GOHAIWN: Will the PRIME MINISTER
be plezged to state:

(a) what is the number of casualties
of the suspected U.L.F.A. activists in
Assam during Operation Bajrang; and

(b) vwhat are their names and ad-
dresses and their connection with the
organisation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI SUBODH
KANT SAHAY): (a) Details of the
casualties are as under:

Killed — 3

Injured — 5

(b) Information is being collected.

Allocation of Funds for Scheduled
Castes/Scheduled Tribes

498. SRHI J. S. RAJU: Will the
PRIME MINISTER be pleased to state:

(a) whether Government are aware
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details thereof during the seventh

plan;

(b) whether the funds provided 1o
Scheduled  Castes/Scheduled  Tribes
during the seventh plan were in pro-
portion to iheir population, as majority
of them are below poverty line; if
not, the reasons therefor;

(c) what steps (Government propose
to take (o aliocate atleast 223 per cent
of funds in each department for the
development of Scheduled Castes/
Scheduled Tribes in the eighth plan;
and

(d) whether Government would con=
sider to appoint a Senior Officer at
teast of thie level of Joint Secretary in
each department for effective imple-
mentation, coordination and monitor-
ing the progarammes relating to Sche-
duled Castes/Scheduled Tribes?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND THE
MINISTER OF STATE IN THE MINIS-
TRY OF WELFARE (SHRI RAMJI
LAL SUMAN): (a) and (b) The re-
quirtd information is given in the
statement appended. (See below).

(c) Allocations of Central Minis-
tries/Departments for the VIII Five
Year Plan (1990-95) have not yet
been finalised,

(d) The Ministry of Welfare have
already issued guidelines to ail Central

of flow of Tfunds for the benefit of Ministries/Departments for creation of
Scheduled Castes/Scheduled  Tribes a Cell or nomination of an officer in
under each department; if so, the | this regard.
Statement-I
Special Component Plan of Ministries| Departments during Seventh Plan (1985-90)
(Rs. in crores).
S1L.No. Name of the Ministry/Deptt, VII Plan out- Fl(;v‘tio i;el'ceniage
lay (As fur- S.C.P. 1w0S8CPio
nished by total outley
respective
Ministries/
Deptts)
1 2 3 4 5
1 Department of Agriculture & Cooperation 2659- 90 115 37 4-33
2 Ministry of Health & Family Welfare 1073- 00 62.68 5-84
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1 2 3 4 §
Department of Education . . . 1738 64 91- 65 53
4 Development Commissioner (Handlcrafts), Mini-

stry of Textiles 5931 8 89 14- 9?

5 Development Comm1ss1oner (Handlooms) an-
stry of Textiles 61- 00 9 82 16- 10
6 Ministry of Industry (Deptt. of Small Scale Agro :
and Rural Indystries) . . 1196- 20 217- 65 18- 19
7 Ministry of Labour . . . . . 95- 44 14- 80 15-51
8 Department of Women & Child Development . 496- 00 119- 03 2400
Statement-IT :

Showing Tribal Sub-plan of Ministries] Departments during Seventh Plan (1985-90)
(Rs. in crores)

SLNo. Name of the Deptt./Ministry Seventh Plan Flowto Percentage .
outlay TSP of flow to
(1985-90) total outlay
1 Deptt. of Agriculture & Co-operation . . 3081 94 169- 38 5-49
2 Deptt. of Rural Development . . . 9534- 47 1255- 11 13- 16
3 Deptt.of Posts . . . . . . 225 00 8 05 357
4 Deptt. of Telecommunications . . .  7279-12 (53 002
5 Ministry of Environment & Forests . . 791- 00 40- 61 5-13
6 Deptt. of Food . . . N . . 376- 01 2506 6 66
7 Deptt. of Civil Supplies . . . 68 90 4-20 6- 09
8 Deptt. of Health . . . . . 1073- 00 61-05 5-58
9 Depit, of Education “ . 3004- 96 57 44 1-91
10 Deptt. of Women & Civil Development . 957-38 57-77 6. 03
11 Deptt. of Industry . , . . . 2798- 33 147- 35 5-26
12 Ministry of Labour . . . s . 113-99 3-54 3-10
13 Ministry of Textiles . . . - s 704- 35 16-77 2.38
14 Ministry of Water Resources. . . . 956- 00 10 00 1- 04.




